
http://JUDIS.NIC.IN SUPREME COURT OF INDIA Page 1 of 1 

CASE NO.:
Review Petition (civil)  1643 of 2007

PETITIONER:
RAMESHWAR (D) THRU LRS

RESPONDENT:
MAHANT BEHARIDAS

DATE OF JUDGMENT: 05/02/2008

BENCH:
TARUN CHATTERJEE & DALVEER BHANDARI

JUDGMENT:
JUDGMENT

 O   R   D   E   R  

REVIEW PETITION (C) N0. 1643 OF 2007 
IN 
SLP(C) No.17596 OF 2007  

        Application for permission to make oral submissions is rejected.        
        We have carefully gone through the Review Petition and the connected records.  We do
 
not find any merit therein.  The  Review Petition is, accordingly, dismissed.


